21 Matters under

ures on Juné 15, 1989, at Gandhi Maidan,
Patna to ameliorate their lot

According to those announcements,
Mithila region will be {ree from recurring
fioods in near future. But the growth of this
region has been adversely affected for want
of broad-gauge railway line belween Sa-
mastipur and Darbhanga. Due to non-exis-
tence of broad-gauge railway line, industrial-
ists cannot carry raw materials and finished
products to and from this region.

Itis, therefore, earnesily requested that
Samastipur-Darbhanga metre- gauge rail-
way line be converted into broad-gauge in
the Eighth Five Year Plan

(ii) Need for increasing the capacity
of the Kairana Telephone Ex-
change Iin U.P. for providing
round the clock telephone serv-
Ice there

[ Translation)

SHRI AKHTAR HASAN (Kairana): Mr.
Speaker, Sir, | would like t» draw the aten-
tion of the Government to the condition of
talephone services inthe Kairanatown of my
constituency. There are many such persons
who are desirous of having their own tale-
phones but they are not being given tele-
phone connections because the capacity of
the Telephone Exchange in thattown is less
than 100 lines. Secondly, in this city, tele-
phone facilities are available only between 9
AM.and4PM., thereby denying the people
the facility to convey their urgent messages
after 4 p.m. in the evening till late in the
morning.

Therefore, | would like 10 request the
Government to augment the capactty of the
Telephone Exchange at Kairana and also
provide for round the clock telephona serv-
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ices for the benefit of the public.

(iily Need for Central Government'’s In-
tervertion In the lay offs or closure
of wearing and processing units of
textile miiis in Gujarat Particularly
in Ahmedabad resulting in unem-
ployment of workers

[English)

SHRI HARMNOBHAI MEHTA (Ahme-
dabad): A large number of textile workers
have been rendered unemployed due to lay-
nffs or closure of several departments of
weaving and orocessing units of textile mills
in Gujarat, panticularly in Ahmedabad. This
is being done without obtaining prior permis-
sion from the authorities concerned under
the Industrial Disputes Act, 1947 or without
any other justification, whatsoever. This has
not only aggravated the unemploymertt
problem but also adversely affected the
economy of the region.

l, therefore, request the “Jnion Govern-
ment 1o intervene in the matter and do the
needful.

(iv) -Neeu for resumption of Vayudoot
service between Hyderabad and
Bhubaneshwar

SHRIK. PRADHANI (Nowrangpur): On
23-9-1989the Vayudoot fight operating from
Hyderabad to Bhubaneshwar and back met
with an accident near Pune and since then
the air service has been suspended for want
of an aircraft. The airtraffic on this route from
Hyderabad to Bhubaneshwar via Rajahmun-
dry, Visakhapatnam and Jeypore was al-
ways booked fully and some times passen-
gers were kept waiting for want o seats in
the aircraft.

I, therelore, request the Minister of Civil
Aviation to provide aircratt for this route as
early as possible for the convenience of the
passengers.



